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8.No. Name of the sub-project Total outlay
for 5 years
?n lakhs)

Rs.)

JULY 21,

Kerala State

g. Setting up a Regional Agri-
cultural Research Station
Pelicode at Kerala Agricul-
tural University, Mannuthy | 86.49

Karnataka

10, Setting up a main station at
Bijapur under the University
of Agricultural Sciences,
Bangalore . . . 79.27
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(B) Administrative  Sub-Projects

[ -
- — e e ——

Haryana  State

1. Strengthening of the office
of Director of Research,
Haryana Agrlcullural Uni-
versity, Hissar | . 12.68

Andhra  Pradesh  State

2, Strengthening of the office of
Director of Rescarch. Andhra
Pradesh Agriculturai Uni-
versity, Hyderabad . . 14.50

Gujarat State

3. Strengthening of the oifice of
Director of Rescaich, Gujarat
Agricultural University,
Ahmedabad . . 11.46

Madhya  Pradesh  State

4. Strenghtening of the office of
Director of Research, Jawar-
lal Nehru Krish1t Vishwa
Vidyalaya, Jabalpur. . 12,56

Kerala State

5. Strengthening of the office of
Director of Research, Kerala
Agricultural University, Tri-
chur. . . . . 10,83

Karnataka State

8, Strengthening of the office of
Director of Research, Uni-
versity of Agricultural Scien-
ces, Bangalore . . . 13.04

——
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Multinational Corporationg MR.T.P.
Companies in Marine Fishing Industry

5010. SHRI K. A. SWAMI:
SHRI DEVENDER SINGH
GARCHA:

Will the Minister of
TURE be pleased to state:

(a) how many of the multinational
corporations and MRTP caompanies
are presently operating in the Marine
Fishing Industry;

AGRICUL-

(b) the aetails uf their individual
numper of vessels their capacities and
any processing plants they may have;

(c) whether any permission was
granted to them for expansion of their
fishing and processing activities dur-
ing the last three years;

(d) whether there are any pending
applications for further expansion;
and

(e) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF AGRICUL.-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): (a) and (b). The following
MRTP|multinational companies are
operating deep sea fishing vessels
and having processing plants:

Name of the company No. of Permitted
fishing processing
vessels of capacity
20 M. & per annum

above (Tonnes)
length
1, Union Carbide of Tt
India Ltl. . 8 5500
2, Indian  Tobacco
Co. Ltd. . . 2 0000
3. E.ILD. Perry Indian
Lud. . . . 2
4. Konkan  Fisheries
Ld. . . 5 3368
5. Tata Oil Mills Co.
Lid. . . . 2 ..

6. Britannia  Biscuit
Indsutries . . 3 183099
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(¢) Yes, Sir. Mis Tata Oil Mills
Co. Ltd. were permitted to charter
25 deep sea fishing vessels from
Thailand. Mijs I.T.C. Ltd. and M]|s
Konkan Fisheries Ltd. were permit-
ted to import two vessels of 60 M
length each from Holland and one
vessel of 50 M length (second hand)
from Japan respectively. However,
M|s I.T.C. and M|s Konkan Fisheries
Ltd. have not availed of the permis-
sion given to them.

(d) and (e). Yes, Sir. Applications
of M|s Tata Oil Mills Co. Ltd. for
import of twp fishing vessels and
M/s Britannia Industries Ltd. for
charter of two fishing vesselg are
under consideration.

Depletion of Marine Resources

5011. SHRI K. A. SWAMI: Will
the Minister of AGRICULTURE Le

pleased to state:

(a) whether Government have re-
ceived representations against the
depletion of marine resources due to
over-fishing;

(b) if so, what measures are being
formulated to avoid such depletion;

and
(c) what measureg have heen im-
plemented so far?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
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(SHRI R. V. SWAMINATHAN): (a)
to (¢). Some reprcsentationsg have
been received regarding reduction uin
fish catches in certain areas, although
it is not clearly established whether
this reduction is due to over fishing
or due to natural causes. The Gov-
ernment however, ag a precautionary
measure, set up a Committee on con-
servation in 1979, to look into the
matter of conserving of shrimp and
other resources in the Exclusive Fco-
nomic Zone. The Committee’s re~
port is awaited.

Central Aid for implementation of
Land Reform, Orissa

5012. SHRI RASBEHARI BEHRA:
Will the Minister of RURAL RECON.
STRUCTION be pleased to state:

(a) the amount of financial assis-
tance given by the Central Govern-
ment to the State of Orissa during
the years 1978-79 and 1979-80 so far
for implementation of the land re-
form schemes in the State; and

(b) what are the achievements?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
Central assistance to the State ¢f
Orissa was provided for accelerating
the peace of consolidation of holdings
and for assisting allotteegs of ceiling-
surplus land. The quantum of as-
sistonce was as follows:—

For consolidation of holdings .

For assisting allottees of ceiling-surplus land

1978-5q 1970-8¢
R, 40 lakbs The ‘¢l eme was trars-
ferred to the State
sector  during tue
year,
Nil* Rs.25  lakhs

*No release of Central assistance was made for want of utilisation certi-
flcates in respect of funds released earlier.

(b) Centsial asdistance for conso-
lidation operations wag meant to add
to the State’s norma] programme by
one lakh hectares. This additional
Programme was taken up and, accord-
ing to the State Government, would

be completed in 1980-81. With the
transfer of the scheme to the State
sector the remainder of the cost will
have to be met out of the State funds.

In regard to the scheme of ssist-
ing allottees of ceiling surplug land,





